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Ike MIbImw *1 M ft umi wily 
ftoialm (Dr. S. ChiataHkhir): (•) 
Yet

(b)   The  quantity  of  freee- 
ilritd «nall-pox vaccine now offered 
by the U.S.S.R. Government ia  100 
million doses per year. During  the 
currant year, 8.60 million does**  of 
the vaccine have already been recei
ved. In the earlier year*, the J.S.SJR- 
Government had supplied 680 million 
dowt in three instalments of 250, 200 
and M0 million doaea.
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AtmawiiiHaa  far lla> ef  Shade
Marka Registry Offlet, Okhla

1S. Shrt M. L. Sendhl: Will the 
Minister ot Works, Hearing aat Snppty
be pleased to atae:

(a) whether it is a fact that Trade 
Marka Registry Office, Okhla Indus
trial Estate  is a subordinate  office 
tinder the Ministry of Industrial Deve
lopment and Company Affairs;

(b) whether it is also a fact  that 
employees of other  Central Govern
ment Offices situated in Okhala Indus
trial Estate are getting Government 
allotment through the Directorate of 
Bstates;

(c) whether it is also a fact that this 
Trade Marks Registry Office was dec
lared eligible for residential  accom
modation by the Directorate of Easta- 
tes as early as Puly, 1962; and

(d) if the replies to parts (a) to (c) 
above be in the affirmative -why the 
employees of the Trade Marks Regis
try Office are not being allotted Gov
ernment  accommodation  by  the 
Directorate of Estate* as per existing 
rules?

The Depnty Minister in the Mhdatxy 
of Werka, n 1«i and Bupplj (Skrt 
Iqbal Singh): (a) Yes.

(b) Employees of those Government 
Offices, the location of which at Delhi 
has been approved by the Accommo
dation Advisory Committee and ftn 
otherwise eligible for allotment  of 
general pool accommodation according 
to the Allotment Rules, are  allotted 
accommodation on their turn.

(c) No.

(d)  The  location of  the  Trine 
Marks Regiatry Office in Delhi  has 
not been approved by the Acconsno- 
datipn Adviabry Casmnittee,  whtefci 
is a pre-requiaite condition tor bconw 
log iigiM« for allotment at fanal 
pool accommodation.




